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MINISTRY OF URBAN DEVELOPMENT 

NOTIFICATION 

New Delhi, the 7thApril, 2011 

S.0.712(E).—In exercise of thepowers confored 
by .sub-section (1) of Section 7 of the Metro Railways 
(Operation and Maintenance) Act, 2002 (60 of 2002), the 
Central Cfovenunent hereby appoints the Commissioner of 
Railway Safety, Southern Circle, Bangalore to act as the 
Commissioner of Metro Railway Safety in respect of the 
Metro Railway Project in Chennai Metropolitan Area with 
effect from the date of publication of this notification in the 
Official Gazette. 

[F. No. K-14011/3/2011-MRTS/Metto] 
BIMAL KUJUR, UnderSecy. 
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